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IN THE CENTKAL ADMINISTRATIVE TRIBUNAL s HYDERABAD BENCH

AT HYDERABAD

C.P.No, 29/93

1, A3dl, Birector General,
Armed Postal Serviees, -
Army Headqu#rters,
New Delhi - €6,.

2. Branch kecruiting Ufficer,
Branch Recruiting Office,
H.,No, 6-20=-15, East Poing Colony,
Visakhapatnam - 23,

3., Sri P.J.Naidu,

Superintendent of Post
Offices, Vizianagaram,: .. Respondents.

Counsel for the Applicant

Counsel for the Respondents .o Mr.N.R.Devraj-

CORAM ¢

HON'BLE SHKI.A.B.GORTHI : MEMBEK (ADMN.)

HON'BLE SHRI T.CHANDRASEKHARA REDDY 3 MEMBER (JUDL, )

in '
Qe ANo, 183/93 ¢ : Date of Order: 5,7,1993
' BETWEEN 3
Rongali Rama Naidu - .. Applieant,
AND

.. Mr K,K.Chakravarthy



Oréer of the Division Bench delivered by

Hon'ble Shri A.B.Gorthi, Member (2dmn, ).

Mr,K.K.Chakravarthy, learned counsel for the
Petitioner states that the respondentg has since complied with
our judgement crder in 0,A,183/93, 1In view of this he

Fonl
‘does not wish to press the Contempt Petitioq;kthe same
is consigned, Notices issued if any shall stand discharged,
Mr ,N.F..Devraj, Standing Counsel for the respondents

pfesent and heard,

3}-“_‘ ‘_:‘ f . ‘CL—— u{,‘ \\f\-—-\ ‘.}VT .
' (T'.CHANDhASEKHARA HEDDY ) (A.B.GORTHI) |

Member (Judl, ) Member ( n. )}

Dated: 5th Juby, 1993 D

(Dictated in Open Court)

Copy to:-

1. Addl. Direetor General. Armed Postal S i
ervirass -
sd quargers,uNeu‘Dalhi-ﬁﬁg : mes, Army fiead

FIUN — -

2, Branch Rerruiting GffPirer, Branc ruiting DPPic
- cru irer, nch Reecruiting OPPies
H.No.6-20-15, East Point alony, Visakhapatnam-23. '

3¢ Sri.-P, JiNaidu, Superintendent of Post OPPire, Vizianagaram
4, One copy to Sri, K.K.Chakravarthy, advocate, CAT, Hyd,

5: One copy te Sri, N.R.Deuaraj; Sr. CGSC, CAT, Hyd.
6. One spare eopy,
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I THE CEMNTRAL ADMINISTRATIVE TRIBUNAL
IYDERLBAD BENCH AT HYDERABAD

2 HUSTICE V. NEELADRI RAO
ViCE CHZTIRMAN

Y

' THE HON'BLE

~
THE HON'BLE MK.A.B.GORTY : MEMBER(ZD)

AND
THE HON’BLE MR,T., CH].Z?DQASEK} ﬁ REDLY
iBEL(T)

AND

BON'BLE MR.P.T.TIRUVENGADZM sM(A)

Dated Saﬁ;;/.-l993 (//

K3
ey
2l

ORBER/ TUDGMENT 3 -
. g — /
. ‘ MuoZie /Telie.’ CuZe NO, 257?? 7
‘ in //
0.A.NO. [53]93
)_

T s Hoe (w.D-

Admitted and Interim directions
issued

Allovied

Disposed of with directions
Dismissed

Dismissed as withdrawn
Dismissed for default,
ted/ Ordered

O costs.
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